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Order

1. Case record is put up today. The same was placed before me yesterday aiso, as the
hearing was fixed yesterday.

2. The appellant did not turn up whole day yesterday and no intention has been
received as to why he was absent.

3. I have carefully gone through the appeal. The same is vague and doesn't divulge any
case for appeal. Taking into consideration of the fact of the absence of the appeilant
in spite of service of notice as well as content and grounds taken in the appeal, 1 find
the appeal to be devoid of merit which warrants no interference.
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4. Accordingly the appeal is dismissed.
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